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F1fe, M fAwraT aun Ya= v
(i af wfdreror fawmm)
FfgET
7% feeett, 16 aw=T, 2018

AT.H1.[A. 1123(3r).—aTeiT Termf=es Far (5 FamEet, 1954 F A3 4 % 39 779 (1) siT (2)
F 1Y Ufed Atger Ay gar afafaaw, 1951 (1951 FT 61) it &mer 3 Fit IT-LMT (1) FTT T AR F7
TANT FA g0, Fex S, OO G % GOHT § GEdg TS HAT (F99 99 §edr w1 HEa)
fafAaTaett, 1955 § AT oY HeMER HIA & (70 UqgRT (Meread (&A= aardr g, A9 —

1. (1) =9 BEIHE &7 AT YemEEE a9y (F99 98 9 d1 w7 [aa) o qara e,
2018 F2T ST

(2) o AFIH ATHHIT TSI | T THTI T AT Bl T gl
2. ATLAT TATAF FT (Hadt 92 Fear &1 fRaaq) ffRewmeett, 1955 f sqgeEr § qeaa’ v
JIT 399 Fataq APt & foro Mt sfaearfog BT so, ama—

e

ST FLH & qgd a8 LT I8 170
LA F e T
LA & TIT e ai=e
LT % TETT qioe
T[T FT AT
e FHaret sgeE, 92 et
T FTAFT ST, ToTd 5T SATTET Farerd qTiesmeor
HETH9r, TAerEdiy
e fFat=e st e 5T
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AIL AT, 5T FT 1
T ATH, ATHIT AT 1
TEFT Sreftereh ST USirRer HRTiALTe 1
HETEA AT ATH 1
e, sEH T 1
I AT, TTHIT Forame (Fem) 1
/3T T S 6
1 | paaRss SE 1= 170
2 | ¥=0 viafRghe Red o= 7= 1 ¥ 40 wioag & ifds = 68
3 | usa viafgie Red o< we 1 ¥ 25 wioaa & i 42
4 | wfreror Red 39 w9 1 ¥ 3.5 wiawa & afes g1 05
5 | gl Red ARk w4 17 Red 9w wg 1 ¥ 16.5 afaea & st & 28
6 zﬁtéﬂwwmﬁﬁam(mﬁ)ﬁuwmﬁ,wm%ﬁwe%ﬂmqﬁﬁﬁmﬁaﬁ 95
9T
S9EFT AT 1, 2, 3 < 4 F 33 1/3 whvea & afdrs A
7 | et ol gro R ST 9T 99 (1+2+43+4+45-6) 218
T TTRFT G&aT 313"

[T &. 11031/02/2018-3. 973 -1 (F)]
STTCEAT T[ed, AT qiee
fRoqufy (1): == srferg==T % ST g9 & 94, O AT FEI T T TS 98 /et 297 o

fRroqoft (2): wam AR R 22 aqaw, 1955 i ara1.[. €. 3350 F dgd 91T & STATETI AT
H I T T T qOIeHTd, Ive ALY, % [oad qaW & gag # Aefered
ar.#1.. Fearst qu At g genfaa R wm

#E. | @ i . ar.fA.#r 4.

1 505 29.04.1960 14 37 18.01.1986
2 979 27.08.1960 15 190 26.03.1988
3 226 24.02.1962 16 419 17.06.1989
4 163 02.02.1963 17 271 06.06.1992
5 435 14.03.1964 18 654 (1) 15.10.1993
6 1715 27.11.1964 19 297 25.06.1994
7 1275 04.09.1965 20 319(=1) 31.03.1995
8 1231 13.08.1966 21 754(31) 04.11.1999
9 1116 29.07.1967 22 140 29.03.2000
10 308 08.03.1975 23 706(31) 16.11.2006
11 1251 21.10.1978 24 188(31) 24.03.2009
12 221(=1) 21.04.1980 25 54(31) 30.01.2013
13 639 11.07.1981
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MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS
(Department of Personnel and Training)
NOTIFICATION
New Delhi, the 16th November, 2018

G.S.R. 1123(E).—In exercise of the powers conferred by sub-section (1) of section 3 of the All India
Services Act, 1951 (61 of 1951), read with sub-rules (1) and (2) of rule 4 of the Indian Administrative Service
(Cadre) Rules, 1954, the Central Government, in consultation with the Government of Gujarat, hereby
makes the following regulations further to amend the Indian Administrative Service (Fixation of Cadre
Strength) Regulations, 1955, namely:—

1. (1) These Regulations may be called the Indian Administrative Service (Fixation of Cadre
Strength) Third Amendment Regulations, 2018.

(2) They shall come into force on the date of their publication in the Official Gazette.

2. In the Indian Administrative Service (Fixation of Cadre Strength) Regulations, 1955, in the Schedule,
for the heading “Gujarat” and the entries relating thereto, the following shall be substituted namely:—

“GUJARAT

Senior Duty Posts under the State Government 170

Chief Secretary to Government 1

Additional Chief Secretary to Government 5

Principal Secretary to Government

Commissioner of State Tax

Principal Resident Commissioner, New Delhi

Chief Executive Officer, Gujarat State Disaster Management Authority

Director-General of SPIPA

Chief Electoral Officer, Gujarat State

Commissioner of Rural Development

Principal Secretary to Chief Minister

—m = = == == =]\

Commissioner of Health, Medical Services & Medical Education

—_
3

Secretary to Government

Development Commissioner

Industries Commissioner

Settlement Commissioner & Director of Land Records

Commissioner of Land Reforms

Commissioner of Cottage and Rural Industries

Commissioner of Transport

Commissioner of Higher Education

Commissioner of Fisheries

Commissioner of Women & Child Development

Commissioner of Geology & Mining

Principal Secretary to Governor

Special Commissioner of State Tax

—_— = = | = = = = = = =] =] =

Commissioner of Schools
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Secretary to Chief Minister

Commissioner of Labour

Commissioner of Information

Commissioner of Relief

Commissioner of Tribal Development

Commissioner of Technical Education

Revenue Inspection Commissioner

Commissioner, Youth, Sports and Youth Services

Secretary to Governor

R = | === == ===

Municipal Commissioner, Surat, Ahmedabad, Vadodara

—
el

Additional/Joint/Deputy Secretary to Govt.

[O8]
W

Collector

|98
[98]

District Development Officer

Commissioner of Municipalities Administration

Registrar of Co-operative Societies

Deputy Director General, SPIPA

Director of Employment & Training

Director of Civil Supplies

Director of Scheduled Castes Welfare

Additional Commissioner of Industries

Additional Development Commissioner

Additional Commissioner of State Tax

Additional Rural Development Commissioner

Superintendent of Stamps & Inspector General of Registration

Commissioner of Mid-day Meals

Director, ICDS

Additional Rural Development Commissioner (MNREGA)

>N "' [NV U YU RGN VEIG NUEIG UG VI U UG U [

Regional/Deputy Municipal Commissioners

Total Senior Duty Posts 170

Central Deputation Reserve not exceeding 40 % of item 1 above 68

State Deputation Reserve not exceeding 25% of item 1 above 42

Training Reserve not exceeding 3.5% of item 1 above 05

Leave Reserve and Junior Posts Reserve not exceeding 16.5% of Item 1 above 28

QU AW |-

Posts to be filled by promotion under Rule 8 of the Indian Administrative Service 95
(Recruitment) Rules, 1954 not exceeding 33 1/3% of Item 1, 2, 3 & 4 above

7 | Posts to be filled up by Direct Recruitment (Items 1+2+3+4+5-6) 218

Total Authorised Strength 3137,

[F. No. 11031/02/2018-AIS-1I (A)]
JYOTSNA GUPTA, Under Secy.
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Note (1): Prior to issue of this notification, the Total Authorised Strength of Gujarat Cadre was 297.

Note (2): The principal Regulations were published in the Gazette of India extraordinary vide number
S.R.0. 3350 dated the 22" October 1955 and subsequently amended in respect of the Gujarat
Cadre by the following G.S.R. No. and date:—

Sl No. G.S.R. No. DATE Sl No. G.S.R. No. DATE
1 505 29.04.1960 14 37 18.01.1986
2 979 27.08.1960 15 190 26.03.1988
3 226 24.02.1962 16 419 17.06.1989
4 163 02.02.1963 17 271 06.06.1992
5 435 14.03.1964 18 654(E) 15.10.1993
6 1715 27.11.1964 19 297 25.06.1994
7 1275 04.09.1965 20 319(E) 31.03.1995
8 1231 13.08.1966 21 754(E) 04.11.1999
9 1116 29.07.1967 22 140 29.03.2000
10 308 08.03.1975 23 706(E) 16.11.2006
11 1251 21.10.1978 24 188(E) 24.03.2009
12 221(E) 21.04.1980 25 54(E) 30.01.2013
13 639 11.07.1981

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064

and Published by the Controller of Publications, Delhi-110054.
igitally signed b
MANOJ KUMAR yiano, CmaR vesviA

VERMA Date: 2018.11.16
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F1fe, M fAwraT aun Ya= v
(i af wfdreror fawmm)

FfgET

7% feeett, 16 aw=T, 2018

ar.&A. 1124(0).—ee g gar afafa=m, 1951 (1951 &1 61) Y amer 3 &t IT-41T (1)
FRT Yacd RAT FT YA Fd gU, g AT, [Od T3 6 TR § AR JTEE Ta7 (qa)

fReTaeft, 2016 & = i Hemre v & forw vagra Aeaferfaa e sardy 2, s -

1. (1) = =9l 1 AT TemEE qaT (Fad) AT Ferree FaHmaet, 2018 FET ST TR
(2) I Row omaE T TS § TAE THTH KT TG H TG BT |

2. A wemataE e (Fae) Raamastt, 2016, =T 0 H, -

(F) ATFIFT | =T AL % AfT A= qomatas JaT & qss IIT9 T F 6 Ja9 a7 Iai
HATIT—ATT % H, TIH FiAH § A AT [ TS TAT TAL FIAH § S AT aaq=dr Irarsat

F foro et wiawenfua G sToam, /-

RS
LRI o {T gl = #fewq § w7 17
LRI o 3TIT {ET qiae = #fewq § w7 17
TTHTL o T = Ja= Afem g T 15
ST FT A I+ #fewd § w7 15
T ATt s, 7% fawett Fa= A H w2 15
T FTART ATTFRIL, oI 5T SATTET T STTErhaor Ja= Afem g T 15

6728 GI/2018 )]
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HETR=er, TadisrediT Fa« dfer #§ w7 15
e [Mat=e At [oad a7 Ja= Afem g T 15
T e S Fa« gfeFd | w¥ 15
AT & Temd qi=a Fa« dferT #§ w7 15
ATI<h, TATeed, Ffehed T a0 i f=rfehcaT forar Ja= Afem g T 15
TTHTL o =T Ja+ Ao ° w¥ 14
e smn Ja+ Ao ° w¥ 14
TN ATH Ja+ Atewm ° w¥ 14
FaTaEd AH 3T I At Haers o+ ffeem o Tw 14
I U AH I AfeFa § w7 14
FeIT AT YTHIOT I2ART A A« gfead # T 14
qiaeT AE o+ dfeem o ww 14
g forear s Ja+ ffeem o ww 14
HETITAR T Ja+ Atewd ° w¥ 14
HIGAT U a7 fohTe S<h o+ ffeem o ww 14
O T @A ALh I Hfewd § w¥ 14
TISAAT o TTH TqoreT Fa« dferT # w7 14
T F AT ATH o+ Afeem o ww 14
T AT Ja+ ffeam O Tw 14
Heaw = & g Ja+ ffeam O Tw 14
T ATH Ja+ Ao ° w¥ 14
AT ATLh Ja+ ffeem O ww 14
g AL Ja+ Ao ° w¥ 14
SIS fahTe s Ja+ Ao ° w¥ 14
TeheTeht FOTeT Seh Fa« dfer & w7 14
ot AT Ja+ ffeem O ww 14
AT, TAT, e I 7T J=rg e Afera § @ 14
TSI & =T Ja+ Atewd ° w¥ 14
T &ATh, T3, AGHITATE, qSIaT Jaq Afeam g ¥ 14 7.

(@) 99 % sfalaa @ow geq arer 9=t 9f2q a7 awwr F adiv gty gomatas far gt
ITART | AqT AT URI F HATHT W @ H, qUier § [ORId & ofefi| o arer wiatsat & fom
Fre=fertea gt fFar s, -

RIS

TLFHIY 3 O/ H/3T qi=a

THTZAT

IEEIREEILIEICETRA
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AT ATTCThT T9ITEA S

Tl FIATaat & e

IT HETHEF, THArms T

TSR 7 gtereror fAzers

AT i e

AT ST FeaTor [Haerd

AU ATH, AN

e, oroe e

YT AT, TT HT

I ATH, AT Fahrer

T TefYersh ST USIIehu Wl ieqsh

HEATEA TS AT

IBEGERE I EG LG

I ATH, AT Fahrer (F1emm)

& T/3T T

[®T. &. 11031/02/2018- 1. 97.9.-11(T)]
STTCEAT o, Fa q=a

feoquft : wa™ Fam, A 08 A=, 2016 &t ar.F1.A.8. 870(31) F agd ATLT & AATHTI TSI |
TERTTAT [T T 9 ST qeqe=rq Hetertad 9187, ST a97 aria & gertea &y 7u-

. ST TE e EGIED
1. 1062(31) 10.11.2016
2. 1178(31) 27.12.2016
3. 1194(31) 30.12.2016
4 575(z1) 12.06.2017
5. 1382(31) 10.11.2017
6. 1429(31) 17.11.2017
7. 1585(31) 22.12.2017
8. 566(z1) 15.06.2018
9, 819(z1) 28.08.2018
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MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS
(Department of Personnel and Training)

NOTIFICATION

New Delhi, the 16th November, 2018

G.S.R. 1124(E).—In exercise of the powers conferred by sub-section (1) of Section 3 of the All
India Services Act, 1951 (61 of 1951), the Central Government, in consultation with the Government of
Gujarat hereby makes the following rules further to amend the Indian Administrative Service (Pay) Rules,

2016, namely: —

1.

(1) These rules may be called the Indian Administrative Service (Pay) Third Amendment Rules, 2018.

(2) They shall come into force on the date of their publication in the Official Gazette.

In the Indian Administrative Service (Pay) Rules, 2016, in Schedule II,—

(a) in Part A relating to Posts carrying pay above the Senior Scale of pay of the Indian Administrative
Service under the State Governments, in the table, for the entry “Gujarat” occurring in the first column

and corresponding entries in the second column, the following shall be substituted namely:—

“GUJARAT

Chief Secretary to Government

Level 17 in the pay matrix

Additional Chief Secretary to Government

Level 17 in the pay matrix

Principal Secretary to Government

Level 15 in the pay matrix

Commissioner of State Tax

Level 15 in the pay matrix

Principal Resident Commissioner, New Delhi

Level 15 in the pay matrix

Chief Executive Officer, Gujarat State Disaster Management

Authority

Level 15 in the pay matrix

Director-General of SPIPA

Level 15 in the pay matrix

Chief Electoral Officer, Gujarat State

Level 15 in the pay matrix

Commissioner of Rural Development

Level 15 in the pay matrix

Principal Secretary to Chief Minister

Level 15 in the pay matrix

Commissioner of Health, Medical Services & Medical
Education

Level 15 in the pay matrix

Secretary to Government

Level 14 in the pay matrix

Development Commissioner

Level 14 in the pay matrix

Industries Commissioner

Level 14 in the pay matrix

Settlement Commissioner & Director of Land Records

Level 14 in the pay matrix

Commissioner of Land Reforms

Level 14 in the pay matrix

Commissioner of Cottage and Rural Industries

Level 14 in the pay matrix

Commissioner of Transport

Level 14 in the pay matrix

Commissioner of Higher Education

Level 14 in the pay matrix

Commissioner of Fisheries

Level 14 in the pay matrix

[PART II—SEC. 3(i)]
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Commissioner of Women & Child Development

Level 14 in the pay matrix

Commissioner of Geology & Mining

Level 14 in the pay matrix

Principal Secretary to Governor

Level 14 in the pay matrix

Special Commissioner of State Tax

Level 14 in the pay matrix

Commissioner of Schools

Level 14 in the pay matrix

Secretary to Chief Minister

Level 14 in the pay matrix

Commissioner of Labour

Level 14 in the pay matrix

Commissioner of Information

Level 14 in the pay matrix

Commissioner of Relief

Level 14 in the pay matrix

Commissioner of Tribal Development

Level 14 in the pay matrix

Commissioner of Technical Education

Level 14 in the pay matrix

Revenue Inspection Commissioner

Level 14 in the pay matrix

Commissioner, Youth, Sports and Youth Services

Level 14 in the pay matrix

Secretary to Governor

Level 14 in the pay matrix

Municipal Commissioner, Surat, Ahmedabad, Vadodara Level 14 in the pay matrix”.

(b) in Part B relating to Posts carrying pay in the Senior Scale of the Indian Administrative Service
under the State Governments including posts carrying Special Allowance in addition to pay, in the table

for the entries occurring under Gujarat the following shall be substituted,—

“GUJARAT

Additional/Joint/Deputy Secretary to Govt.

Collector

District Development Officer

Commissioner of Municipalities Administration

Registrar of Co-operative Societies

Deputy Director General, SPIPA

Director of Employment & Training

Director of Civil Supplies

Director of Scheduled Castes Welfare

Additional Commissioner of Industries

Additional Development Commissioner

Additional Commissioner of State Tax

Additional Rural Development Commissioner

Superintendent of Stamps & Inspector General of Registration

Commissioner of Mid-day Meals

Director, ICDS

Additional Rural Development Commissioner (MNREGA)

Regional/Deputy Municipal Commissioners”.

[F. No. 11031/02/2018-AIS-II (B)]
JYOTSNA GUPTA, Under Secy.
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Note : The principal rules were published in the Gazette of India, Extraordinary, vide number G.S.R. 870(E)
dated the 08" September, 2016 and subsequently amended by the following G.S.R. No. and date:—

S1. No. G.S.R. No. Date
1. 1062(E) 10.11.2016
2. 1178(E) 27.12.2016
3. 1194(E) 30.12.2016
4. 575(E) 12.06.2017
5. 1382(E) 10.11.2017
6. 1429(E) 17.11.2017
7. 1585(E) 22.12.2017
8. 566(E) 15.06.2018
9. 819(E) 28.08.2018

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.
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